COMMILTEE ON PRIVATE MEMBERS'
BILLS AND RESOLUTIONS

FIRST TO SIXTY SIXTH REPORTS
(ENGLISH VERSION)

FIFTH LOK SABHA



COMMITTEE ON PRIVATE MEMBERS' BILLS AND RESOLUTIONS
(Fifth Lok Sabha)

THIRTY-THIRD REPORT

L, the Chairman of the Commitice on Privatc Members’ Bills and Resolu-
lmr-.haannmhomed wmwmtthemmtbcu

2.1'hc00nmmeemctonlhe20thNomber.l9‘73tof—

e T o T R B e N
X) uses (O) (4 t
m.

Il. Allocation of time to the Resolutions at item Nos. 2 and 3 st down
in the List of Business for Friday, the 23rd November, 1973,

Classification and allocation of time to Bills

311:%%0‘“8:&%0“»“0&%
Sarvashri M, C. Daga and Dinesh Chandra Goswami attended.

4, After all of the Bills, the Committoe recommend that
camndering aspem The

all the Bills be placed in B Comunmittee recommend
alumefauehonhenms in column S of the Appendix.

Allotment of time to Resalwions

S. The Mcmbers who had tabied the resolutions were invited to attend the
sitting. None of them attended.

6. The Commitiee recommend the allocation of time as follows:—

(1) Resolution regarding Collective security in Asla. 2 hours
(2) Resolution regarding Usiform system of education. 2 hours
Recommendations

7. The Committce recommend that—
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as shown in the Appendix, be agreed to by the
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be agreed 1o by the House.

' : G. G. SWELL,
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il Chairman,
November 20, 1973. Commirtee on Private Members

Kardika 29, 1895 (Seka). Bills and Resolutions,



APFrEIX '

%o. Name of the Bill and the Membec-in-charge Bill No.

31 The Constitwtion Mﬂ)m;& $6 of 1973
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6 ThePrevention of Food Adulterstior 81 of 1973
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The Comstitution (Amendment) Bill, 1973 83 of 1973
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The Child Marriage Restraint
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78 of 1973
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